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 Title:  Request  to  instruct  the  authorities  to  make  a  review  on  the

 construction  of  AIMS  in  Yadadri  Bhongir  District,  Bhongir

 Parliamentary  Constituency,  Telengana  and  to  issue  a  clear  title  and  a

 blueprint  to  AIIMS  to  proceed  further  and  to  complete  the  pending

 construction.

 SHRI  KOMATI  REDDY  VENKAT  REDDY  (BHONGIR):  Hon.

 Chairperson,  Madam,  thank  you  for  giving  me  an  opportunity  to  speak

 today.

 I  would  like  to  bring  to  your  kind  notice  that  the  AIIMS  hospital  15

 going  to  be  constructed  at  Bibinagar  in  Yadadri  Bhongir  District,  which

 falls  in  my  Bhongir  Parliamentary  Constituency  in  Telangana  State.

 For  this  purpose,  an  MoU  was  entered  into  between  the  State

 Government  concerned  and  the  Union  Government  in  2017-18.  In  the

 said  agreement,  the  Government  of  Telangana  stated  that  after  acquiring

 210  acres  of  land  for  this  purpose,  the  same  will  be  allotted  to  AIMS.

 But  there  is  no  proper  blueprint  and  also  no  clear  title  is  given  for  the

 same.  It  is  also  stated  that  if  the  clearance  certificate  1s  available  with

 AIMS,  they  will  construct  the  pending  part  of  the  building.  The  Central

 Government  has  already  released  funds  to  construct  the  AIIMS  building,

 but  under  the  circumstances,  the  construction  work  of  AITMS  has  not

 been  proceeded  further.  Moreover,  in  AIIMS  campus,  out  of  sixteen  lifts,

 only  three  lifts  are  working.  The  lifts  have  already  been  structured,  but

 have  not  been  constructed  fully,  which  is  causing  a  lot  of  inconvenience

 to  the  people  and  especially  to  the  patients.
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 Apart  from  that,  there  are  high  tension  electricity  wires  which  are

 running  via  AIIMS  compound,  due  to  which  people  are  facing  many

 problems.  These  types  of  hazardous  wires  are  not  suitable  for  hospital

 premises  as  they  pose  a  great  danger  to  the  lives  of  the  public.

 Therefore,  I  request  the  hon.  Minister  of  Health  to  kindly  intervene

 in  the  matter  and  instruct  the  authorities  of  the  State  Government

 concerned  to  make  a  review  on  the  construction  of  AIMS  building

 properly  and  to  issue  a  clear  title  and  a  blueprint  to  AIIMS  to  proceed

 further  and  to  complete  the  pending  construction  without  any  further

 delay,  which  is  very  useful  for  the  people.  Thank  you,  Madam.
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